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State Bank of India

1169. Shri Parnlekar: Will the
Minister of  Finance be pleased to
state:

(a)  whether there has been  any 
vacancy in the Board of Directors of 
the State Bank of India;

(b) at what stape is the proposal to- 
appoint some new persons as Directors- 
of the Board; and

(c) the names of Directors appoint* 
ed?

The Minister  of Finance  (Shri* 
Morarjl Desai): (a) Two vacancies, in
cluding one in the office of the Vice- 
Chairman, have occurred recently in 
the Central Board of the State Bank 
of India.

(b)  and (c). Shri Mangaldas M. 
Pakvasa has been appointed against 
one of the vacancies as the Vice-Chair
man The Reserve Bank of India will 
nominate a director against the other 
vacancy under the proviso to Section 
19<1 )(c) of the State Bank of India* 
Act.

Primary School Teachers

Shri Jlnachandran:
Shri D. C. Sharma:

Will the Minister of Education be- 
pleased to state:

(a) the total grant sanctioned by the 
Centre to each State Government to 
increase  the  salaries of  Primary 
School Teachers during 1957-58  and
1958-59 so far; and

(b) whether  all the  States have 
utilised the grants in full?

The Minister of Education (Dr. K. L.
Shrimali): (a) and (b) A statement 
is laid on the Table of the House. 
[See Appendix II, annexure No 112].

Tribal Students of Tripura

1171. Shri Dasaratha Deb: Will the- 
Minister of Education be pleased to 
state:

(a) whether any grant-in-aid was 
provided to the Tribal students  for 
the purchase of text-books m Tripura 
in 1959;

(b) if so, the number of students 
who received such grant-in-aid; and

(c) whether any grant-in-aid wouldt 
be provided to students belonging toe




